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“Parking Spot at Ajmal Khan Park Main Gate in Karol Bagh

' Reference: MLA to Comﬁ:issio_nef_Ref.No- 123006 dated 7/1/2023

_Referénce: MLA to Commissioner Ref.No-124072 dated 153/7/20%
E 'Rcsf)cctcd Sir/Madam, | I
1 hope ,tbi's.lcrtclr_'ﬁnds‘ you in good health and.high spirits. I am writing to you as & Vo

follow-up to my previous commurnication, referenced as MLA to ‘Commissioner Ref.No-
'123006,; dated 7/1/2023 and- Ref. No- 124072, dated 13/07/2023. The.matter at
- -hand pertains to two significant conicerns regarding Ajmal Khan Park in Karol Bagh, .
"+ which require immediate attention.

 ‘First, llegal Encroachment of Green Land by RP Céll in Karol Bagh Ajmal Khan Park
- .Main Gate: . o . : : :
"It has beén brought t6 my attention that the RP'Cell has illegally encrc_)ached upon the
- green land pear the main gate of Ajmal Khan Park in Karol Bagh. This encroachment
T, ‘poses 2 threat to the integrity and beauty of the park. I reguest vour urgent

.. intervention to ‘address this issue and take appropriate action against the
i encroachment by RP Cell.

- . Second; Request for Removal of Paid Parking Spot at Ajmal Khan.IPa:k Main Gate: 2
g T would also like to draw your attention to the presence of a paid par_lcmg sQot at ffhe.
77 main gate of Ajmal Khan Park. This spot; managed by the RP Cell, has beeri, causing
) ] - significant inc;orwénieri.ce to the walkers and joggers whc utjh-ze-_the .park‘._ It is worth
| “.noting that there is already an existing paid parking spot Within Ajmal"Khan Park, . .
| spegifically on the East Park Road side. Charging the public for parking at the main
AP ga&m addition to the existing paid parking spot, 1s unrnecessary and burdex}some. :

Have. previously comimunicated’ this concern ‘to the Commissioner and DC KBZ
¥ Somimissioner through my lettér Ref.No-123006 dated 7/1/2023 Ref. No- 124072,

i 94 ‘dated 13/07/2023. Regrettably, no action ]::laS bc‘:'er} t_aken to 'addres‘t:.‘ f‘*ub

BE | ¢ .. matter thus far. Hence, I kindly request your immediate intervention 1o remaove

¢ 01 the'paid parking spot at Ajmal Khan Park Main Gaie and allow the walkers and
s }wwpﬁg 11 nark their vehicles outside the park without any charges.




et :Ypur-promp’._c attention to these issues is of utmo
. 2;13 .convenience- of the residents and visitors
CONCEINS, We ¢an preser necti ' i
1 o e v preserve the sanctity of the park and gnhance the overall experience
.Thank you for your anticipated cooperation and prompt action in this matter. I remain

g
; - Committed lto working together to create abctt.ér and more accessible environment for
‘ L 1
= [
é

" our constituents,

+ _ With warm regards,

s . '
e ',Cfoﬁ::riissxoner; Muhicipal Cdrporatioﬁ of Dethi, Dr. 8.P.M. Civic Centre, Minto
Rodd, New.Delhi - 100.002. :

. “Administedtive Officer ; '
b " R.P. Cel/MCD : w
G Al T e s SS

e L i Administrative Officer
b  R.P. CellMCD

o BN

st'importance to ensure the well-being -
of Karol .Bagh. By addressing these- - -

e i
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Karol Bagh, AC-23
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' Dr. S.P.M Cmc Ceqtre Mmto Rd, ¥4
5 '_,,’Ajmen -Gate, Ncw Deﬂﬁ* 110002.

J

It 1s stated thc aﬁcr reccmng the complairit pf 'the'undersfgued, the MCD -deparnngnt has takgu

ite is rui:mjng ds per the _gﬁidéhnes of the departmcnt

It has ‘also come to 11ght that if
L thc aba.cnce of oﬂ' c:al parkm
525 .t'ms arca

ﬂns pa:kmg is closcd then peoplc wﬂl still park their. vehicles here
; therc is a dangcr of wrong and- vlegai actwmes may taLapiacc in

‘ ;.‘..-4..

Ly '."’-_It is also stated that tI1e nearby *rcsv.dcntsfshopkeepcrs ha:ve also.
L. s used by the-n fqr parlcuzwr of their vchlcles :

reqiested not'te cance) the's’ﬁ'e_:_‘.,zﬁ._-L£ ‘s

In view. of Lhc above n 1s Te

qucsted thﬁt thc péltklu" site at InSIde A._;mal Khan Park Main. Gau*. may:
'-‘ 5 not be cancelled : . 5 i)
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